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ॢबह�र गजट 
[स�ध�रण [�क 

ॢबह�र सरक�र ह�र� 
क�०शत 
 

1� फ�� ग१न 1�43 �श�� 

 (स�� पटन� ��)  पटन�, ब१धव�र, � म�चZ 2�22
 

fuokZpu foHkkx 
——— 
vf/klwpuk 
9 ekpZ 2022           

 laŒ ,e&01&01@2022&06laŒ ,e&01&01@2022&06laŒ ,e&01&01@2022&06laŒ ,e&01&01@2022&06—fcgkj fo/kku ifj”kn~ ds 24 ¼pkSchl½ LFkkuh; izkf/kdkjh fuokZpu {ks=ksa ds f}okf”kZd fuokZpu] 
2022 ds yksd izfrfuf/kRo vf/kfu;e] 1951 ¼1951 dk 43½ dk /kkjk 16 ds vuqlj.k esa lacaf/kr egkefge jkT;iky] fcgkj }kjk vuqeksfnr 
vf/klwpuk la[;k&%,e&01&01@2022&05050505 fnukad 09-03-2022 ¼fgUnh ,oa vaxzsth½ ,oa Hkkjr fuokZpu vk;ksx] ubZ fnYyh dk vf/klwpuk 
la[;k&322@fcgkj&fo-i-&LFkk-izk-@2021 fnukad 09-03-2022 ¼fgUnh ,oa vaxzsth½ loZlk/kkj.k dh tkudkjh ds fy, izdkf’kr dh tkrh gSA 

vkns’k lss vkSj jkT;iky ds uke ls] 
fefFkys’k dqekj lkgq] 
la;qDr lfpo &lg& 

la;qDr eq[; fuokZpu inkf/kdkjh] fcgkjA 
 

izsl & Ñi;k ;gk¡ ls ;Fkk Øekuqlkj eqfnzr djsaA 
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 fuokZpu foHkkx 
——— 
vf/klwpuk 
9 ekpZ 2022         

     

 laŒ % ,e&01&01@2022&05laŒ % ,e&01&01@2022&05laŒ % ,e&01&01@2022&05laŒ % ,e&01&01@2022&05—यत�� न�च	 क� स
रण� क	  �त�भ �2� क� तÖ�थ
न� �ॢवॢुय� म� द  ग^ स#Èय
 क	  [न१स
र� 
स
रण� क	  �त�भ �1� म� ॢव०नॢदZु 24 �च+ब�स� �थ
न�य �
०धक
र  ०नव
Zचन.¡	0� स	 ॢबह
र र
Îय क� ॢवध
न पॢरष5 क	  24 
�च+ब�स� सद�य� क	  �थ
न स
रण� क	  �त�भ �3� क� तÖ�थ
न� �ॢवॢुय� म� _०8ल०खत त
र ख क; _न सद�य� क� पद
व०ध क	  
[वस
न पर स	व
०नव५म ह;न	 क	  क
रण ॢरफ ह;न	 क	  क
रण ॢरफ ह;न	 व
ल	 ह ?; jर 
 यत�� ]स �क
र _ÖपBन  ह;न	 व
ल  24 �च+ब�स� ॢरॢफय� क; भरन	 क	  �य;जन स	 ॢहव
ॢषZक ०नव
Zचन कर
य
 ज
न
 हE; 
jर 

यत� _फ �थ
न�य �
०धक
र  ०नव
Zचन.¡	0 स	 र
Îय ॢवध
न पॢरष5 क	  ०लe च१न	 ज
न	 व
ल	 सद�य� क� क
य
Zव०ध 
eस.eल.प�. �स�� स#Èय
 1H123I2J15 �भ
रत ०नव
Zचन \य;ग बन
मP द	व	श च#O ठ
क१ र व [Bय� क	  म
मल	 म� म
नन�य _Ìचतम 
Bय
य
लय क	  ०नणZय क	  [Rयध�न ह;ग
; 
 [त�� [ब ल;क �०त०न०धÖव [०ध०नयमP 1S51 �1S51 क
 43� क� ध
र
 1T क	  [न१सरण म�� भ
रत ०नव
Zचन \य;ग 
eतUह
र
 JS म
चZ� 2J22 �ब१धव
र� क; fस� त
र ख क	  Wप म� ०सफ
ॢरश करत
 हE ०जस त
र ख क; ॢबह
र र
Îय क	  र
Îयप
ल 
श
सक�य र
जप0 म� �क
०शत [०धस३चन
 ह
र
 न�च	 क� स
रण� क	  �त�भ �1� म� ॢव०नॢदZु _फ पॢरष5 ०नव
Zचन.¡	0� स	 यह 
[प	¡
 कर�ग	 ॢक व	 _फ [०ध०नयम jर _सक	  [ध�न बन
e गe ०नयम� jर ॢकe गe \द	श� क	  _पबBध� क	  [न१स
र� _फ 
ॢरॢफय� क; भरन	 क	  �य;जन स	 र
Îय क� ॢवध
न पॢरष5 क	  ०लe _फ स
रण� क	  �त�भ �2� म� _स ०नव
Zचन ¡	0 क	  स
मन	 
ॢव०नॢदZु स#Èय
 म� सद�य ०नव
Z०चत कर ॢदe ज
e#?  

स�रण
 

�थ�न
य ��०धक�र� ०नव�Zचन�¡�� क� न�म 
०नव�Z०चत ह�न� व�ल� 
सद�य� क  स�Èय� स�व�०नव५ॢ म क  त�र�ख 

&1( &2( &3( 

पटन� �थ�न
य ��०धक�र� 1 

1T.JH.2J21 

न�ल-द� �थ�न
य ��०धक�र� 1 
गय� jर जह�न�ब�द jर [रवल �थ�न
य ��०धक�र� 1 
jर�ग�ब�द �थ�न
य ��०धक�र� 1 
नव�द� �थ�न
य ��०धक�र� 1 
भ�जप१र jर बÇसर �थ�न
य ��०धक�र� 1 
र�हत�स jर क5 म३र �थ�न
य ��०धक�र� 1 
स�रण �थ�न
य ��०धक�र� 1 
०सव�न �थ�न
य ��०धक�र� 1 
ग�प�लग�ज �थ�न
य ��०धक�र� 1 
प०ाम च8प�रण �थ�न
य ��०धक�र� 1 
प३व9 च8प�रण �थ�न
य ��०धक�र� 1 
म१ज:फरप१र �थ�न
य ��०धक�र� 1 

व5श�ल� �थ�न
य ��०धक�र� 1 

स
त�म°� jर ०शवहर �थ�न
य ��०धक�र� 1 

दरभ�ग� �थ�न
य ��०धक�र� 1 

सम�त
प१र �थ�न
य ��०धक�र� 1 

म१�ग�र jर जम१̂  jर लख
सर�य jर श�खप१र� �थ�न
य ��०धक�र� 1 

ब�ग३सर�य jर खगॢ‾य� �थ�न
य ��०धक�र� 1 

सहरस� jर मध�प१र� jर स१प@ल �थ�न
य ��०धक�र� 1 

भ�गलप१र jर ब��क� �थ�न
य ��०धक�र� 1 

मध१बन
 �थ�न
य ��०धक�र� 1 

प३०णZय� jर [रॢरय� jर ॢकशनग�ज �थ�न
य ��०धक�र� 1 

कॢटह�र �थ�न
य ��०धक�र� 1 

                                vkns’k lss vkSj jkT;iky ds uke ij]        
fefFkys’k dqekj lkgq 
la;qDr lfpo &lg& 

la;qDr eq[; fuokZpu inkf/kdkjh] fcgkjA 
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Election Department 

——— 

Notification 

The 9th March 2022 

 No. : M-1-01/2022-05—WHEREAS, the seats of 24 (Twenty four) members of the Legislative 

Council of the State of Bihar, elected from 24 (Twenty four) Local Authorities’ Constituencies, specified in 

column (1) of the TABLE below, as per the numbers shown in the corresponding entries in column (2) of the 

TABLE, have fallen vacant, on the dates mentioned in the corresponding entries in column (3) of the TABLE; 

and 

WHEREAS, a biennial election has to be held for the purpose of filling the 24 (Twenty four) 

vacancies so arising; and 

WHEREAS, the term of office of the member(s) to be elected to the State Legislative Council from 

the said Local Authorities’ Constituency shall be subject to the decision of the Hon’ble Supreme Court of India 

in SLP(C) No. 17123/2015 (Election Commission of India Vs Devesh Chandra Thakur & Others);   

NOW, THEREFORE, as recommended by the Election Commission of India in pursuance of Section 

16 of the Representation of the People Act, 1951 (43 of 1951), the Governor of the State of  Bihar is hereby 

pleased to call upon each of the said Local Authorities’ Constituencies, specified in column (1) of the TABLE 

below, to elect the number of members, specified against that Constituency in column (2) of the said TABLE, 

to the Legislative Council of the State, for the purpose of filling the above vacancies, in accordance with the 

provisions of the said Act and  of the rules and orders made thereunder. 

TA BLE 

Name of Local Authorities’ Constituency 
No. of members to 

be elected 

Date of 

retirement 

(1) (2) (3) 

Patna Local Authorities’ 1 

 

 

 

 

16.07.2021 

 

 

 

Nalanda Local Authorities’ 1 

Gaya-cum-Jahanabad-cum-Arwal Local Authorities’ 1 

Aurangabad Local Authorities’ 1 

Nawada Local Authorities’ 1 

Bhojpur-cum-Buxar Local Authorities’ 1 

Rohtas-cum-Kaimur Local Authorities’ 1 

Saran Local Authorities’ 1 

Siwan Local Authorities’ 1 

Gopalganj Local Authorities’ 1 

West Champaran Local Authorities’ 1 

East Champaran Local Authorities’ 1 

Muzaffarpur Local Authorities’ 1 

Vaishali Local Authorities’ 1 

Sitamarhi-cum-Sheohar Local Authorities’ 1 

Darbhanga Local Authorities’ 1 

Samastipur Local Authorities’ 1 

Munger-cum-Jamui-cum-Lakhisarai-cum-Sheikhpura Local 

Authorities’ 

1 

Begusarai-cum-Khagaria Local Authorities’ 1 

Saharsa-cum-Madhepura-cum-Supaul Local Authorities’ 1 

Bhagalpur-cum-Banka Local Authorities’ 1 

Madhubani Local Authorities’ 1 

Purnea-cum-Araria-cum-Kishanganj Local Authorities’ 1 

Katihar Local Authorities’ 1 

By order and in the name of the Governor, 

Mithilesh Kumar Sahu, 

Joint Secretary-cum- 

Joint Chief Electoral Officer, Bihar. 
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भ�रत ०नव�Zचन \य�ग 

——— 

[०धस३चन� 
०नव�Zचन सदनB [श�क र�डB न^ ॢदDल� –  11EEE1F ॢदन
#क� JS म
चZ� 2J22 फ
8ग१न 1[� 1S43 �शक� 

 स#. 322/ॢबह
र.ॢव.प.-�थ
.�
./2J21 – यत�� ल;क �०त०न०धÖव [०ध०नयमP 1S51 �1S51 क
 43) क� ध
र
 1T क	  
[ध�न ज
र  jर र
Îय क	  श
सक�य र
जप0 म� JS म
चZ� 2J22 क; �क
०शत [०धस३चन
 ह
र
 ॢबह
र र
Îय क	  र
Îयप
ल न	� 
ॢबह
र र
Îय क� ॢवध
न पॢरष5 क	  ०लe न�च	 क� स
रण� क	  �त�भ �1� म� ॢव०नॢदZु �थ
न�य �
०धक
र  ०नव
Zचन.¡	0� स	 यह [प	¡
 
क� हE ॢक _स ०नव
Zचन.¡	0 क	  स
मन	 _फ स
रण� क	  �त�भ �2� म� ॢव०नॢदZु स#Èय
 म� सद�य ०नव
Z०चत कर द�:- 

स�रण
 
�थ�न
य ��०धक�र� ०नव�Zचन�¡�� क� न�म ०नव�Z०चत ह�न� व�ल� सद�य� क  

स�Èय� 
स�व�०नव५ॢ म क  

त�र�ख 

&1( &2( &3( 

पटन� �थ�न
य ��०धक�र� 1  

 

 

 

 

 

 

 

 

 

 

1T.JH.2J21 

न�ल-द� �थ�न
य ��०धक�र� 1 
गय� jर जह�न�ब�द jर [रवल �थ�न
य ��०धक�र� 1 
jर�ग�ब�द �थ�न
य ��०धक�र� 1 
नव�द� �थ�न
य ��०धक�र� 1 
भ�जप१र jर बÇसर �थ�न
य ��०धक�र� 1 
र�हत�स jर क5 म३र �थ�न
य ��०धक�र� 1 
स�रण �थ�न
य ��०धक�र� 1 
०सव�न �थ�न
य ��०धक�र� 1 
ग�प�लग�ज �थ�न
य ��०धक�र� 1 
प०ाम च8प�रण �थ�न
य ��०धक�र� 1 
प३व9 च8प�रण �थ�न
य ��०धक�र� 1 
म१ज:फरप१र �थ�न
य ��०धक�र� 1 
व5श�ल� �थ�न
य ��०धक�र� 1 
स
त�म°� jर ०शवहर �थ�न
य ��०धक�र� 1 
दरभ�ग� �थ�न
य ��०धक�र� 1 
सम�त
प१र �थ�न
य ��०धक�र� 1 
म१�ग�र jर जम१̂  jर लख
सर�य jर श�खप१र� �थ�न
य 
��०धक�र� 

1 

ब�ग३सर�य jर खगॢ‾य� �थ�न
य ��०धक�र� 1 
सहरस� jर मध�प१र� jर स१प@ल �थ�न
य ��०धक�र� 1 
भ�गलप१र jर ब��क� �थ�न
य ��०धक�र� 1 
मध१बन
 �थ�न
य ��०धक�र� 1 
प३०णZय� jर [रॢरय� jर ॢकशनग�ज �थ�न
य ��०धक�र� 1 
कॢटह�र �थ�न
य ��०धक�र� 1 
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 [त� [ब _फ [०ध०नयम क� ध
र
 3J jर ध
र
 5T क	  [न१सरण म�� भ
रत ०नव
Zचन \य;ग eतUह
र
 :- 

 �[� _फ ०नव
Zचन क	  स#ब#ध म�:. 

 

 

 

 

 

 

 

 
     ०नयत करत
 हE; jर  

�\�  J[:JJ बज	 प३व
Zॆ स	 J4:JJ बज	 [पर
ॆ तक क
 समय� _स समय क	  Wप म� ०नयत करत
 हE ०जसक;� यॢद 
\व]यक ह१\ त; ॢव०नॢदZु त
र ख क; मतद
न ह;ग
? 

\द	श स	� 
 स१मन क१ म
र द
स, 

स०चव? 

ELECTION COMMISSION OF INDIA 

——— 

NOTIFICATION 
Nirvachan Sadan, Ashoka Road, New Delhi. /Dated: 09

th
 March, 2022 Phalguna 18, 1943 (Saka) 

No. 322/BR-LC-LAC/2021: - WHEREAS, the Governor of the State of Bihar has, by 

notification issued under Section 16 of the Representation of the People Act, 1951 (43 of 1951) and 

published in the official Gazette of the State on 09th March, 2022, been pleased to call upon each of 

the Council Constituencies, specified in Column (1) of the TABLE below, to elect the number of 

member(s) specified against that constituency in column (2) of the said TABLE, to the Legislative 

Council of the State of Bihar:- 

                                                                           TABLE 

Name of Local Authorities’ Constituency No. of members to 

be elected 

Date of 

retirement 

(1) (2) (3) 

Patna Local Authorities’ 1  

 
 

 

 

 

 

 

 

16.07.2021 
 

 

 

Nalanda Local Authorities’ 1 

Gaya-cum-Jahanabad-cum-Arwal Local Authorities’ 1 

Aurangabad Local Authorities’ 1 

Nawada Local Authorities’ 1 

Bhojpur-cum-Buxar Local Authorities’ 1 

Rohtas-cum-Kaimur Local Authorities’ 1 

Saran Local Authorities’ 1 

Siwan Local Authorities’ 1 

Gopalganj Local Authorities’ 1 

West Champaran Local Authorities’ 1 

East Champaran Local Authorities’ 1 

Muzaffarpur Local Authorities’ 1 

Vaishali Local Authorities’ 1 

Sitamarhi-cum-Sheohar Local Authorities’ 1 

Darbhanga Local Authorities’ 1 

Samastipur Local Authorities’ 1 

Munger-cum-Jamui-cum-Lakhisarai-cum-Sheikhpura 

Local Authorities’ 

1 

Begusarai-cum-Khagaria Local Authorities’ 1 

�क� न
म ०नदश̂न करन	 क� [०Bतम त
र ख 1T म
चZ� 2J22 �ब१धव
र� 

�ख� न
म ०नदश̂न क� स#व�¡
 क� त
र ख  1H म
चZ� 2J22 �ग१_व
र� 
�ग� [`य०थZत
e# व
पस ल	न	 क� [०Bतम त
र ख 21 म
चZ� 2J22 �स;मव
र� 
�घ� वह त
र ख� ०जसक; यॢद \व]यक ह१\ त; मतद
न ह;ग
 J4 [�Eल� 2J22 �स;मव
र� 
�ड.� वह त
र ख ०जसस	 प३वZ ०नव
Zचन स�पBन कर
 ०लय
 ज
eग
; 11 [�Eल� 2J22 �स;मव
र� 
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Saharsa-cum-Madhepura-cum-Supaul Local Authorities’ 1 

Bhagalpur-cum-Banka Local Authorities’ 1 

Madhubani Local Authorities’ 1 

Purnea-cum-Araria-cum-Kishanganj Local Authorities’ 1 

Katihar Local Authorities’ 1 

 

NOW, THEREFORE, in pursuance of Section 30 and Section 56 of the Representation of 

the People Act, 1951 (43 of 1951), the Election Commission of India hereby –  

(A) appoints, with respect to the said election, - 

(a) the 16
th
 March, 2022 (Wednesday), as the last date for making nominations; 

(b) the 17
th
 March, 2022 (Thursday), as the date for the scrutiny of nominations; 

(c) the 21
st
 March, 2022 (Monday), as the last date for the withdrawal of 

candidatures; 

(d) the 04
th
 April, 2022 (Monday), as the date on which a poll shall, if necessary, 

be taken; and 

(e) the 11
th
 April, 2022 (Monday), as the date before which the election shall be 

completed; and 

(B) fixes the hours from 08:00 am to 04:00 pm, as the hours during which the poll shall, 

if necessary, be taken on the date specified above for the election. 

By order, 

SUMAN KUMAR DAS, 

Secretary.  

 

  ————  

[ध�¡क� स०चव�लय म१�ण�लय� 
ॢबह�र� पटन� ह�र� �क�०शत eव# म१ॢ �त? 

ॢबह�र गजट 
[स�ध�रण� 99%5'1+50%ड�+ट,+प�+? 
Website: http://egazette.bih.nic.in 


